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Thirtieth Report (Hindi

33 E.c

Detalled demands for Grants of the

Ministry of Health and Family Wel-
fare 1986.87,

Annue]l Report and Review on the
working of the Pasteur institute of
India, Coonoor, for the year 1984285,

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAID) : 1 beg to lay on the
Table— '

(1) A copy of the Detailed Demands
for Grants (Hindi and English
versions) of the Ministry of
Health and Family Welfare for
1986-87. '

[Placed in Library See No, LT-2492/86)

(2) (i) A copy of the Annual Report
(Hindi ‘and English .versions) of
the Pasteur Institute of India,
Coonoor, for the year 1984-85
along with Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of the
Pasteur Institute of India, Coonoor
for the year 1984-85.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (2) above.

3)

[Placed in Library See No. LT 2492/86)

ESTIMATES COMMITTER

English]
Thirtieth Repért

SHRI CHINTAMANI
(Bhobaneswar) :

PANIGRAH]I
I beg to present the
and Enpglish:
vercions) of the Estimates Committee op

APRIL 80, 1986
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Action Taken by Government on the recom-
mendations contained in the Sixth Report
of the Committee (8th Lok Sabha) on the
Miinstry of Parliamentary Affairs and
Tourism—Touriam Promotion in Himachal
Pradesh,

MATTERS UNDER RULE 377

[ Translation)

(i) Need to adopt neeessary measures to
safegoard the interests of powerloom
workers engaged in the maeufactare
of coloured sareos in Melagaon and

other parts of Maharashtra

SHRI S.S. BHOYE (Malegaon) :
Mr. Deputy Speker, Sir, the Central
Government bhas laid great emphasis on
discontinuing the manufacture of the
coloured sarees under the new Textile
Policy. There are thousands of power-
looms in Malegaon, Dhulia, Bhiwandi,
Yeola and some other cities, Lakhs of
workers, especially belonging to Harijan,
Neo Bandha (B.C.) and minority com-
munities are engaged in the work of
washing and dyeing of yarn.

The above policy of the Government
would deprive the people of the weaker com-
munity working in Malegaon city and
other cities of Maharashtra as also working
in surrounding villages, of their livelihood,

During the time of drought, the peo-
ple of villages used to get financial help
from Malegoan and other cities which
would now stop. The distressed people
would be even more frustrated.

The printed sarccs manufactured by
mills are becoming more popular in com-
parison with the coloured sarees. The use
of coloured sarces would fade out gradually
and there would be more unemployment.

I would; therefore, request the Govern-
ment that it should find out some ways and
means to help the people working in
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Malegaon and other cities of Maharashtra
and in rural arcas and help them in their
economic development.

English)

(i)« Need to fulfil the minimom

basic requirements of Primary Schdols

especially those located in the rural
areas of the country

SHRI CHINTAMANI JENA (Balasore *
Though our country is marching towards
21st century, but due attention is not paid
to primary education. In most of tt!'e
primary schools in our country, the basic
needs and elementary requirements of
buildings, books, learning material, drink-
ing water and playgrounds are not available
in sufficient quantity, not to speak of

quality.

A study conducted by the UNICEF on
child education in India shows that the
percentages of buildings, blackboards,
libraries, are far from minimum require-

ments,

The average overall physical conditions
in the whole of India, including smaller

States and Union  Territories, are :
buildings 47 per cent, blackboards
16 per cent, libraries 29 per cent,

playgrounds 20 per cent, toilets about 20
per ceot, drinking water about 30 per cent,
which shows appalling neglect of health of
the body which is the receptacle of the
heart, the nerves, the brain and the souil.

When the Government is goin.g to
implement the new education policy in the
country very soon, I would request the
Union Government to look to this very
burning problem puiting utmost priority,
20 that the minimum basic regquirements of
primary schools in the country, specially
thoss situated in rural areas, which are
most  neglected, are fulfilled befm:e the
introdoction of the new education policy.

(1) Need to declare Nagar Malshet
Kalyan Ghat Road es National

Highway

- SHRI S.G. GHOLAP (Thane) : Sir,
Bombay is connected by two Ghat Roads"
with the nation but both the ghats, namely, .
Pune Ghat and Nasik Ghat are over-
burdened and, threfore, Maharashtra State
constructed a new Ghat Road, Namely,
Nagar Malashet Kalyan Ghat at the cost
of about Rs. 3 crores. This ghat joins
Marathwada, a backward area. to Bombay
by short route but still traffic is not diver-
ted. to a large extent, from other two
ghars as Malashet Ghat Road is not of
Nati®nal Highway standard.

The State of Mahrashtra has requested
the Central Government to take wup the
Malshet Ghat Road as a National Highway
but the matter is pending since long with
the Central Government. Therefore, it is
earnestly requested that Nagar Malshet
Kalyan Ghat Road be declared as National
Highway immediately,

(fv) Need to declare Ahmednagar

Fort as a National Monoment and to

remove restrcictions on the entry of
the visitors into the Fort

SHRI YASHWANTRAO GADAKH
PATIL (Abmednagar) : Sir visitors are not
allowed to visit the Ahmednagar Fort
which is of historical importance in view
of the fact that our great national leaders
were imprisoned there in pre-independence
days. The Fort is controlled by the Defence
Authorities. People who come to visit
the Fort in order to pay homage to our
beloved great leaders of independence
struggle are disappointed. The Fort
should be declared as a National
Monument and restrictions on the entry of
the visitors should be removed.

[ Transiation]

(v) Need to streamline the procedure

regarding selection of members of

the Union and State Public Service

Commissions and to bring about

necessury changes in the method of

~ selection of candidates by these
Commissions



